
THE AUHATI HIGH COURT AT GUWAHATI

H ,VII- 2 1 32

Shri Saptarshi Garq,

loint Registrar (Vrgilance),

Gauhati High Court,

Guwahati.

Smti. Suchandra Bhattachar;ee,

District & Sessions Judge,

Kanmganj.

Dated Guwahati the
ta
lL April,2023

Station leave permission.

Your letter No.l KD/2023l 1867 dated 11.04.2073

. REGI

Copy to:

{{ The Project Manager, Gauhati High Court

(HIGtl COURT OI'ASSAIl, NAG;\l.AND, \llZORAl\1 ,\ND A ItU N A CII'\ l' PIU\ D ESIiJ

From

To,

Sub:

Ref:-

Mada m,

With reference to the above, I am directed to rnform you that you have

been granted station leave permission, with the official vehicle, at own cost,

from the morning of 13.04'2023 till the evening of 17.O4,2O23, as prayed for'

Further, the next senior most ludicial orficer at the station will remain in charge of

your Court and offlce in your absence.

Yours faithfully,

e{1-
R VIGI E

IJT. II.AN

Memo NO.HC.VU-206/2013/3268/A. dated I 2 '.O h'. z o L)

;


